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Will the Minister of Home Aflairs
be pleased to state:

(a) whether there is a proposal
under consideration of Government
to abolish Sales Tax in Delhi and
impose the duty at the production
level;

(b) if so, the details thereof; and

(c) the timg by which Government
are likely to take a decision in the
matter?

The Minister of Btate in the Minis-
of Home Affairs (Shrl Vidya
Shukla): (a) No Sir.

(b) and (¢). Do not &rise.
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Meme from Kashmir Political Con-
ference to UN. Becretary General

380, Shrl Ramachandra Vesrappa:
Shri M. Rampure:
Shri N. K. Sanghi:
Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that the
Kashmir Political Conference, a pro-
Pakistan body, submitted a memo-
randum to U. Thant, U.N. Secretary-
General during his recent visit to
Indig drewing his attentien to the
Kashmir issue; and

(b) if so,
thereto?

Government's reaction

The Minister of Home Affairs (Shri
Y. B. Chavan): (a) Yes, Sir.

(b) Government do pot attach any
importance to this.

Cases in Bupreme Court
981. Shri 5. R. Damani: Will

(a) whether it is a fact that many
cases are pending in the Supreme
Court of India;

(b) if so, the number of cases per-
taining to tax (Direct tax and Indirect
tax) ang the period for which the;
have been pending; and x

(c) whether any steps are contem-
plated to expedite the disposal of
cases?

The Minister of Home Affairs (Shri
Y. B. Chavan): (a) The number of
cases pending in the Supreme Court
of India on Ist May, 1967 was 4176.

(b) The number of caseg pertaining
to tax (Direct tax and Indirect tax)
pending on that gate was 717. These
cases wern flled ag follows:

183 in 1087, 349 in 1966, 183 in
1968 and 2 in 1982. The two
rises filed In 194% are nod
weady as applicationg for sub-
wmitution of I vepresanta-

e et NN





